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handled by the Border Roads Orga-
nisation in ,the area since the incep-
tion of this Organisation in March 
1960. 

lloldln, up of trains at Patna JunctMD 

1329. S101RI INDRAJ'lT GUPTA: 
Will the Minister of RAILW A YS be 
pleased to state: 

(a) whether all trains were held up 
at Patna junction for five hours on the 
16th May, 1980 when :!"dilway police .. 
men run amuck, beating up raihvay 
staff and breaking furniture; 

(b) whether the trouble Was caused 
by refusal of a railway sub-
inspector to show a valid pass vr ticket 
10 the ticket collector Clt the exit, and 
the subsequent altercation; and 

( c) whether any inquiry has be«!n 
held into the incident and action taken 

! 'r:inst the guilty policemen? 

THE DEPUTY MINISTER IN 'IH-S 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) to (c). Yes, on 
16-5-1980, all trains were held up at 
Patna Junction Station Ifor nearly ~~ 1 
hours and not for 5 hours, for allegl~d 
assault on ticket collectors of P atna 
Junction Station by Government Rail-
way Pelice staff of Paina Junction !lta-
tiO~ as a sequal to an altercation 
between SI/ GRP, Bhagalpur .lnd a 
Ticket Collector on duty at EnquirY 
Counter Patna Junction Statian. 
Howevet, no breaking of furniture of 
Station has been reported. 

District Magistrate, Patna h3d set 
up a Committee for finding out tre 
cause of the trouble but in the mean-
time the Railway staff of Patna Junc-
tion Station filed a criminal C3se 
against the G.R.P. Staff in the Court 
of Chief Judicial Magistrate/Patna. 
The Committee, therefore, could not 
finalise the enquiry, as the caSe be-
came subjudice. However, SI/GRP, 
Bhagalpur who was involved in the 
altercation has been placed under sus-
pension by SRP /Patna. 
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Small ~r vessels for coastal shipping 

1331. SHRI K. A. RAJAN: Will th~ 
Minister of SHIPPING AND 'rRANS-
PORT be pleased to state: 

(a) whether the Cochin Shipyard js 
working to prescribed schedule; 

(b) whether Government have plans 
to build smaller vessels suitable for 
Indian Coastal Shipping; and 

(c) Whether anrl rww the Shipyr..~d 
has helped the g;Ov;t~l Vi .i .. ldusiries to 
fUThCtion as ancillary units? 

THE MINISTER O:B'" STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SH.RI BUTA SINGH): 
(a) No, Sir. Every effort is being 
made io <.:8.tch u~) the time lost. 

(b) No-Hawever the Government 
Of India have a scheme :for grant of 
repayable loans to the maritinle State 
Governments for being disbursed t'J 
sailing vessels owners for construc-
tion of new mechanised sailing ves-
sels and mechanisation of the existing 
sailing vessels for the coastal run. 

(c) One Ancillary Unit fOr produc-
tion Off Oxygen and Acetylene to meet 
its requirements has been established 
in the Cochin Shipy.ard premises. 




